The Constitution (Amendment) Bill, 2024-Introduced

(Amendment of Article 81)

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Sir, I beg to move for leave to
introduce a Bill further to amend the Constitution.

The Bill seeks to amend Article 81 to reserve 10 seats of the Lok Sabha for people
under 35 years of age.
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DR. SHASHI THAROOR: Sir, I introduce the Bill.
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